
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

c.P No. 3ss/(MAH)/2017
MA No. 35512017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 23.01.2018

NAME OF THE PARTIES: Mr. Ronny George
v/s.

M/s. The Professional Couriers Pvt. Ltd. & 6 Ors.

SECTION OF THE COMPANIES ACT: 241-242 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

3a

MA 3/20L7 N CP No. sst 24t- 42tNCLr/ MB/MAH/ o17

Due to paucity of time, list this matter on 26.2.20L8.

V. NALLASENAPATHY
Member (Technical)

sdl-
I

B.S.V. PRAKASH KUMAR
Member (Judicial)

sdl- I

ORDER


